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PART III.
issued by theRegulations, Orders, Notifications, Rules, etc

Governor and by Heads of Departments.
•>

2. The name of each ryot or where there 
is no ryot, the name of the occupant;’'

3. The survey numbers and subdivi­
sions comprising the land held by the 
ryot (or occupant as the case may be) 
as shown in the survey maps of the 
village and the area of each survey 
number (or subdivision);

4. Whether each survey ^number (or 
subdivision as the case may be) is 
wet, manavari, dry or garden land; 
if wot, whether single or double crop 
land;

5. The rent lawfully payable at the time 
when the record is prepared; and 
whether the ryot is entitled to the 
benefit of proviso (a) to clause (1) of 
section 30 ;

6. Any rights lawfully incident to the 
holding;

7. The records of irrigation rights and 
the record of any special rights in 
waste1 lands, referred to in section 
164 (3) oi the Madras Estates Laud 
Act.

HOME, REVENUE AND FINANCE 
DEPARTMENTS.

notifications;
The 5th May 1037.

No. 1S7S—S-20/36-R.—Whe re as*he
ryots of Nolobenta village in. tho Dharakote 
Estate of the Ganjam district ’have applied 
for an order directing thd preparation of 
a record of rights in respect, of the said village 
and deposited Ks. 594-2-0 towards- the ex­
pense thereof, the Governor in,exercise of. the 
powers conferred by sphtion.- l^ (1) of the 
Madras Estates Land Act, 1908 .(Madras Act 

I of 1908), as amended-by, Madras Act " 
VIII of 1934 hereby directs the preparation 
of a record of rights for the village by the 
Settlement Officer, Ganjam-Koraput, appoint­
ed to be Collector for carrying out record of 
rights operations in the Ganjam and Koraput 
districts.

The record of rights shall show :—
1. The name of each landholder in the 

village;

no.
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lOt’li May 1937-TheNo 1921_S 31/37 R__Whereas the Collector appointed for the preparation of a record
of rights in respect oi lSMowing villages of Parlaldmedr and Sees“u Sc d[to‘
of Ganjam has published the record of rights m respect o c . j - i - S
noted against them, the Governor of Orissa, m exercise oi the pev r T , r
sub-section (2) of section 167 of the Madras Estates Laud Act, 1908 (Madras Act I f 1908). 
hereby declares that a record of rights has been finally published for each of the said villages :—

Date of publication.

23-3-1937

t/

Names of villages.
Name of the estate.

Yiswasarajipeta ...
Parlakimedi Estate .4 24-3-1937Somonathapuro ... 

Parbatipuro 

Santrapuro
•i

Bhabonopuro

Jarada Estate
25-3.1937

24-3-1937
\

25-3-1937

dated the 15th October 1931 read with the 
notification no. 
dated the 3rd March 1937, namely:—

1. In clause (h) of rule 2 of the said rules 
( i) the words “purple wood pigeons”, shall 
be inserted before the words ‘f Herons”;

(it) the words “partridges” and{tpigeons” 
shall be omitted; and

(Hi) the following shall be added at the 
end of the said clause:—

Erratum.
H77-F.—79/36-L. S. G.,

The 9th May 1937.
No. 1915—La.-2-R.—The following may 

2 to the declarationbe added as para, 
no. 1793-R., dated the 26th April 1937, 
published at page 162 
the Orissa Gazette of the 30th April 1937 
regarding acquisition of land for the extension 
of the road side tank in the 6th mile of

Part III, of

Sambalpur-Bargarh road at Sansinghari in 
the district of Sambalpur

“Partridges—15th March 
September.”

All ni

Mines of coal, iron-stone, slate or other 
minerals lying under the land or any 
particular portion of the land, except only 
such parts of the mines and minerals as it 
may be necessary to dig, or carry away, or 
use in the construction of the work for the 
purpose of which the land is being acquired 
are not needed.”

to 30th( c

< t pigeons other than purple wood 
pigeons—1st February to 3lst July. ”

2. The above amendments (i), («) and 
(in) shall also be made in clause (6) of 
rule 2 reproduced on the reverse of Form A 
appended tf> the said rules.

By order of the Governor,
P. T. MANSFIELD, 

Chief Secretary to Government.

The 10th May 1937.
No. 3269-L.S-G.—m exercise ot the 

powers conferred by clauses (i) and (]) of 
sub-section (1) of section 26 of the Indian 
Forest Act; 1927 (XVI of 1927), the Govern­
ment of Orissa are pleased to direct that the 
following amendments shall be made in the 
Bihar and Orissa Government Reserve Forests 
Shooting Rules, 1930, published with Bihar 
and Orissa notification no. 1066—I1IF-5-RR., 
dated the 14th October 1930, namely:—

ppendix to,the said rules—
(a) to the list of 

1 whole

EDUCATION, HEALTH AND LOCAL 
SELF-GOVT. DEPARTMENT

NOTIFICATIONS.
The 9th May 1937.

No. 3261—F-103/37-L.S.-G.-I n exercise 
of the powers conferred by clause (/) 0f 
sectiou 32 of the Indian Forest Act, 1927 
(XVI of 1927), the Government of Orissa 
are pleased to direct that the following 
amendments shall be made in the rules to 
regulate hunting, shooting, fishing, snaring, 
and trapping in the Protected forests in the 
district of Puri and the uudermarcaied 
areas in the district of Angul as defined in 
clause (iii) of rule (2) of the Angul Protected 
Forest Rules, 1922, published with Bihar 
and Orissa notification no. 10117—IIIF-4-R,

/

J In the A

birds for which 
year’ has been 

as “ Close time” 
wood pigeons”

(b) from the list 
the period
September” __
as “close time”
“pigeons” 
the follow

the
Prescribed 

the words “Purple 
stall be added ■

t of birds for
April t0 

has been

which 
d* 30th 

prescribed 
“partridges” and 

shall be omitted and 
ing additional

Entries
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shall be made in the schedule of 
close seasons under the headings of 
‘ Birds * and «close time ’ as indi­
cated below:—

Add the following as a sub-paragraph to 
rule 5: “The result of such examination shall 
be published in the Orissa Gazette as soon 
as possible after the termination of the 
examination by the Board.”

The 10th May 1937.

No 3274-L.S.-G.—It is hereby notified for 
general information that the Government of 
Orissa are pleased to make the following 
amendment to the rules for the compounder’s 
classes at the Darbhanga Medical School and 
the Orissa Medical School, Cuttack, issued 
under notification no. 6179-M., dated 6th , 
May 1915, as amended . by notification ■ 

1368-M., dated the 18th March 1921 and- .. 
1334-L. S.-G. R.i dated the 15th July 

1922.' The .amendment applies only to the 
Orissa Medical School, Cuttack :—

• Add the following as a sub-paragraph to 
rule 27 : “The result of such examination 
shall be published in the Orissa Gazette 

possible after the termination of 
the examination by the Board.”

By order of the Governor,

E. R. WOOD,
Secretary to Government.

To be added in column headed To bc added in column -Birds .
Partridges

headed‘ close time ’
16 th March 

September.

All pigeons other 1st February to 31st July, 
than purple 
wood pigeons.

to 30th

(c) Under ‘Animals’ for which “Whole 
year” has been prescribed as “close 
time” the words “The females of” 
shall be inserted after, instead of 
before the words “buffaloes”.

no.
no.&

The 10th May 1937.

No. 3272-L.S.-G.—It is hereby notified 
for general information that the Government 
of Orissa are pleased to make the following 
amendment to the rules for the grant of 
certificates to compounders issued under the 
Bihar and Orissa Government notification 
no. 7491-.L. S.-G., dated the 20th October 
1926. The amendment applies to the Orissa 
Medical School, Cuttack :—

as soon as

■*.„ -i

s*
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Sheet as onBalanceBhadrak Central Co-operative Bank Ltd.The
TotalAmount.

i i Properties and Assets.
i | Total.i %Amount-Capital and liability.

8! 7
6:

* I4#» US. A. v.3 Bs. a. r. 
6,983 0 0 

349 0 0

2
■

1 Land and Building

Less depre
Total depreciation 

! Bs. 3,766.

BS. A. P-Ks. a. r.
ciation at 5 per cent -Authorised Share Capital:—

(a) Preference shares 600 x 25

(b) Ordinary shares G.OCO x 10

1
6,004 0 0

15.000 c 0 ;

60.000 0 0 
75,000 0 0

up-to-date

l 1 1,229 0 0 
129 0 0

■

2 ! Stock and furniture

I Less depreciation 
(approximate;.

j Total depreciation 
Bs. 1,417-13-9.

Subscribed:—

(а) Preference shares 256 x 25

(б) Ordinary „ 4,270x10

at 10 per cent6,400 0 0 ; 
42,700 C 0 ! 
49,100 0 0 j

1,100 0 0up-to-date

Paid up:—

(a) Preference shares 25G x 20

(b) Ordinary shares 4,270x30= 1
Bs. 42,700

142 0 0 
36 0 0

3 Sugarcane and Rabat Pump
! Less depreciation at 25 per cent ...

5,120 0 0...

100 0 0depreciation up-to-dateTotal47,764 0 042,644 0 0Less calls unpaid Bs. 50 Bs. 57S-14-0.I I:
24,194 6 82 Reserve fund ... I 93 12 0

4 | Library

I Less depreciation at 25 per cent ...

up-to-date

23 12 03 Other funds:—

(i) Bad Debt fund ... 
(ii) Development fund

70 0 0l",900 13 1 
1,020 3 1 |

Total depreciation 
Bs. 2S2-5-6.14,927 0 2

1,01,500 0 04 Loan from Provincial Bank 5 Reserve Fund Investments:—

(i) In 51 Ordinary shares of the 
Bihar and Orissa Provincial 
Co-operative Bank.

(H) In 5 shares of the Reserve 
Bank of India.

10,200 0 0;15,134 0 06 Cash Credit with Provincial Bank ... ;I
6 Fixed deposits:—

(a) Local—

(:) At S per cent ... 
(it) At 7 per cent ... 
(tit) At 5 per cent ...

(b) Foreign 5t 5 per cent

500 0 0 10,700 0 0
1

21,994 4 0 
13,163 13 9 j 

1,06,285 5 0 , 
31,500 (> 0

1,603 3 G6 I Lands purchased from society 
i members at cost. <i

.
3,52,843 8 0 iI 7 | Loan against Fixed deposits 3,010 0 0;

7 Savings Bank deposits: —
(a) Individual

(b) Society

8 I Loan owing by societies 
(i) Overdue 

i (ii) Not overdue

7,569 2 2 , 
644 12 2 j 2,18,855 8 0 

55,580 0 0

8,413 34 4( ■
!■

j 2,74,435 8 08 ! Other deposits:—

! Provident fund deposit of employees j 
Security deposit of employees

1I
-32,232 3 0 | 

3,635 34 0 j 
2.734 6 0 1

9 : loans due by liquidated societies1
36,035 0...

Reserve fixed deposit of societies... J 10,602 7 C
10 i Interest Receivable:—

(t). Overdue including dues from 
h'.|iudutt\, societies amount­
ing to Bs. 10,36a-4.

(ii) >"nt overdue Including dues 
on ether investments.

9 j Interest payable 21,104 1 0 70.9S7 11 0
■

■I
10 ' Dividend payable I71 4 0I

31,234 13 6 1,02,222 9 0 Yv11 j Dues payable to Federation :—
(£) Contribution of the Bank ... : 
(ii) Ditto of societies

i
1

2,842 31 0 ,

6,262 2 0 I
Advances Recovcrbalc;— 

(i) From Individuals 
(t'O m Law Clerk 

<ui)

11
0.104 13 0... (

245 6 0 
C6 15 0 

381 8 0

12 | Outstanding charges:—

(i) Salary of staff ... ... j

(ii) T. A. of Directors ...

(iti) T. A. of the staff

(iv) Contingency ... ... j

(c) Bents and Taxes... ... !

(ri) Establishment cost recover- I 
aide (pay of the Law Clerk). .

(vii) Bills payable (printing and 
stationery).

13 j Other Items :•—

j (a) Molilinuddin memorial account

I (b) Gratuitous Belief account

j (r) Liquidator's account

! (d) Prize to good secretaries

(e) Rebate r.n In teres? to ‘A’ and , 
4 B ’ class societies.

(f) Provident furd to 1 r refunded . 
to Lcnflrapara ] ai.k.

(o) I?'•bate on If. D Commission 
j;a; aMe to fi/cfi-ilf-s.

!
535 4 0 j 
376 11 0

Fund.taff'a8ainst ProvWent

(it)
i

115 8 74127 0 0 839 6 1>
cue

156 8 0 J 
1

23 2 0

12 ; Advances recoverable from societies:_

i («) Federation contrihn ♦«
including Bs. 2Q5-ilXt,0,n 
due by liquidated societies.011 y

(b) Pallimnnpal contrlhnti 
including Rs. 5.4.4 onk- ?n 
from liquidated societies. dUC

(c) Advance for legal 
recoverable from ce^CT,ce 
including Rs. 179.0.7 o/JleJ|le8 
from liquidated societies due

:
4,714 0 6

1,299 C 373 0 2 ;
41 14 2i

!
251 6 0 2,567 4 10;

53 0 0 -
(d) Establishment474 5l!i 

£0 0 0
cost recoverable 796 9 0

8.U9 12 0
13 Outstanding dues recoverable;-,

j (a) Cut in the pay of Ft<*rr <- 
December I&25. Eta“ for

I k419 1 0

52 It o
39 9 0;

| (b) Dividend„ receivable
Res* ne Bank of India. from

12 2 080 7 0 3.3CG 14 11 60 0 )14 . Stock and forms saleable

1.0,>4 9 :iI
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o de cCapital and Liability. Total.Amount. Total. Properties and Assets. Amount.3 33 sW1

1 6 I2 13 74 G

Rs. A. P.Rs. A. r. PS. A. P. Rs. A. P.

14 Profit and Loss account (Distribu­
table) :—

(i) Profit brought forward 
including non-chstributablc 
profit of the last year.

(ii) Add nct-proflt for the year

Cash and Bank balances:—
(i) With Honrary Treasurer ...
(ii) In Government Sub-Treasury

(iii) In Bihar and Orissa
Provincial Bank as reserve 
against S. B. Deposit of 
Bank.

(if) Permanent advance 
(a) Postage in hand ...

15
0,500 8 4 

30 0 0 
1,107 8 0

33,281 11 11

6,001 8 3 |

I Less profit non-distributablc being 
] overdue interest.

15 ; Non-distributablc profit at the close 
of the year.

I
39,3-43 4 2 i 10 0 0

0 10 0 7,f>87 30 439,343 4 2

4,53,G38 9 8iTotal Total4,53,038 9 8J

I have audited the above Balance Sheet and have obtained all the informations I have required. Subject to my separate audit note, which should.be made 
available to the shareholders, I am of opinion that the above Balance Sheet is properly drawn up so as to exhibit a true and correct view of the state of Bank's affairs 
according to the best of my information and explanations given to me and as shown by the books of the Bank.

C. S. PATNATK,
Assistant Auditor, Co-operative Societies, Cuttack.

Camp Bhapp.ak, 
The 13th December JO36. }

[ILLEGIBLE],
Honorary Secretary.

Checked totals and found correct. 
C. S. PATNAIK, 
Assistant Auditor.

[ILLEGIBLE];
Director.

M. A. RASCHID, 
Manager.

M. MAHAPATRA, 
Director.

. 7—302—1-W>19S7.Printed and Published by V. V. Money, Prose Officer, Govt, Press, O. C
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